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ATTENDANCE CUM ORDER SHEET OF THE HEARING OF CHENNAI BENCH, CHENNAI
NATIONAL COMPANY LAW TRIBUNAL, HELD ON 18/12/2017 AT 10.30 AM

PRESENT: §*HHRI Ch. MOHD SHARIEF TARIQ, MEMBER-JUDICIAL
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TAASINS e

ORDER

Counsels for both the parties are present. Counsel for the Petitioner submitted the
reply arguments. The Petitioner and the Respondents are directed to submit written

arguments before 01.01.2018.

—5 C’[ -
(S. VIJAYARAGHAVAN) (CH. MOHD SHARIEF TARIQ)
MEMBER (TECHNICAL) MEMBER (JUDICIAL)

ghk



